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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 5149 OF 2007

BEFORE THE REG STRAR M K. HANJURA

DI RECTOR, CBlI & ORS. Appel I ant (s)
VERSUS

M V. RAMANAI AH Respondent ( s)

Date: 25/01/2011 This Appeal was called on for hearing today.

For Appellant(s)
Dr. Mni ka Gusai n, Adv.
M. P. Parnmeswaran, Adv.

For Respondent (s)
M. N. Raj aranan, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER

Learned counsel for the appellants is present.

Nenmo for the respondent.

Regi stry shal | process t he matt er for pre-fina
heari ng.

Li st again on 10.3.2011

(M K. HANJURA)
REG STRAR

rd



